
From

To,

Sub:

Ref:-

Sir,

THE GAU HATI IGH OURT ATG wAHATI
(HIGH COURT OF ASSAIY, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.VII-105 I 2OOt I 4231 | A
Smti Jayashree Bora,

Jt. Registrar (Vigilance),

Gauhati High Couft,
Guwahati.

Shri Aminur Rahman,
Special Judge, CBI, Assam,
Addl. Coud No. 3, Guwahati.

Dated Guwahati the

Station leave.

Your I etter N o. SPL/CBI-3/3 S I CL(O) I 2BU E dtd. 23.04.2024.

l,
t
May,2024.

lT. REGIST RAR GII.A cE)
Memo No.H .wI-105l200tt 4232-4 34tA. d / \t- oJ ''Le L4
Copy to:

with reference to the above, I am directed to inform you that your prayer for
:9!91_f91rg permission, Irgm lhe mornins oJ 23.05.2024 ti, th; evlniig or26,.05.2024, has been granted. The Special :uOge, Cat, nssam, nOOt. C*rt--f,l". i, Cr*.n.ti,
and in his absence, the District & sessions Judge,-Kamrup (Metro), and in his absence the notsenior most Judicial officer available at the stition shali remain'in charge of your court andOfflce in your absence.

Yours faithfully,

e4f-

(

1. The Special Judge, CBI, Assam, Addl. Cou

2 The Diskict & Sessions Judge, Kamrup (M

V/3. The Project Manager, Gauhati High Court.

ft No. 2, Guwahati.
etro), Guwahati.

JT. BEGTSTRAR (VTGTLANCE)

4-


